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this not be sudited by the Comptroller
and Auditor General of India?
Thank you.
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): The discussion on the Bill is over.

The Minister will reply-tomorrow. Now, we
will take up half-ah-Hour discussion.

6.00PM.

Hhalf-an-hour Discussion on points arising
out of the Answers given in the Rajya Sabha
on the 11th November, 1987 to starred
Question 62 the regarding univer-salisation of
elementary education

PROF. C. LAKSHMANNA (Andhra
Pradesh) Mr. Vice-Chairman; Sir, we are
venturing upon a very important discussion. It
is a very vital discussion in the sense that what
has not been fulfilled by way of constitutional
obligation so long after forty years is the topic
'for discussion today as to how we are going
to fulfil the constitutional obligation. The
Constitution provides that all those up to the
age of 14 years should be effectively in the
schools, should go through the schooling by
1960, We are now in 1987. The hope ex-
pressed earlier by the hon. Minister was that
by the end of the century, almost
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98 to 99 per cent of this group ot chil
dren will be in the schools effectively. !
I hope, I am making a correct statement
as to what the Minister has earlier stated.
Now if this has to be fulfilled, we
have to understand what is the tremend-
ousness of this task. How this tremend
ous task would be performed with
out taking certain concrete steps? The
illiterates as on 1981 in this country were
457 millions. This is afigure I am
quoting from ...(Interruption).

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND THE
MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI P. V.
NARASIMHA RAO): Our target is on
children.

PROF. C. LAKSHMANNA: Yes, yes, I am
coming to that.  Now almost one-fourth
of this would be children and how they have
to be covered? Even in 1981 the
illiterates were 437 millions as per the
document which has not been brought out
but I have got this figure from the
National Literacy Mission. This is the
figure given there and the rate at which the
drop-out is continuing and the population is
increasing, the illiterates must be over 500
millions as on today in the year 1987.
Now, in the "Challeng of Education”
document, it was claimed that 11 crores
children are in the elementary stage.
That means the document refers to 1985
and therefore, approximately, one-fourth
of the illiterates, they are claimed to be in
that elementary stage and it has also claimed
that the enrolment at that stage was 93.5 per
cen at the primary level but it was again
stated that by the time a child reaches
Class VIII, only 23 outof 100 reach
class VTIL That means in class VTfl a
child is  approximately of 14 years.
That means  there has been a drop-out rate
of 77 per cent. I amnotusnigany  other
document except the four official
documents for today's discussion and
those who are in class-I by the time they
come to class V, the dropout rate is 50  per
cent.  (interruption). We are not going into
those details but this is the position.
Now, while we accept for argument's
sake that there was 93.4 per cent enrolment
at the primary
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level and about M crores of people were
in the elementary stage, we accept for
argument's sake ... (Interruption).

SHRIP. V. NARASIMHA RAO: You
are relying on figures which are given to
you. Those figures are for all purposes.
Then why for argument's sake only?

PROF. C. LAKSHMANNA: In a way. I have
got my reservations. I am only saying,
basing upon figures, letus for argument's
sake accept. This  document itself says
that this varies between three factors, namely
sections, States and sexes. It says that in
Assam it is only 62.9 per cent enrolment and
in a particular district in Rajasthan it is
only 17 per cent among girls. I am only
saying all this to impress  upon the House
one fact that the number of children in the
age group of 1 to 14 who are illiterate is of
a tremendous magnitude.  This is in terms
of the number of people. In terms of
facilities, or lack of facilities, also it is
staggering. Now, I come to habitations
with more than 300 people. There are
about 1.19 lakh such habitations, out of
9.33 lakh habitations, which are habitations
without schools. that means about two
lakh villages, you call them habitations are
without any school. Then, in the rest of
them, that is'9.33 lakh minus 1.19 lakh, forty
per cent have no pucca buildings. That
means there are schools either in huts
or under the tree—I do not know what it is.
Nonetheless, it is given that forty per
centi are without pucca buildings and
almost forty per cent, 39.72 per cent do
not have black-boards at all. 59.50 per
cent of these habitations are without drinking
water and 35 per cent have a single teacher
who has to attend to three  or four classes.
Therefore, the number of illiterates in the
general population and the number of
illiterates  in that particular section, namely
1 to 14 age group, are having staggering
figures. If you have to claim that by the
end of this century, by 1998, we will be
able to have full enrolment, 97 or 98 per cent
enrolment, effective enrolment wherein
everybody who goes to school stays and there
is no
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ties are created, namely pucca buildings where'
there are no buildings, at least two cfiiss
"rooms in such buildings, blackboards,
drinking water and other facilities. Over and
above that, the number or single-teacher
schools, which 11 mentioned, should also be
taken care of. You have also envisaged to
bring about a qualitative change in the student
himself or herself. For that you have throught
in terms of small play ground and recreation
and so on and so forth. This is the second
aspect of it which we have to seriously
consider.

[ RAJYA

Now comes the other group. I have
talked about the are group of 1 to 14.
According to the TMTE, the number of il
literates in the age group of 15 to
35, in 1951,— only for the sake of know
ing the figures—was 91 millions and it
rose to 110 millions in the year 1981 and
it will become 116 millions. This is
very  pertinent. But you are
hopeful that you would be able to bring this
down again to 102 million by 2001. What does
it mean? It means those who are during this
peri. od in the group 1 to 14 alone can get into
14 to 35 in 2001. Therefore, you admit that you
would not be able to attend to the full
enrolment, to the effective enrolment, in the
schools from 1 to 14 during this people in this
group of 15 to 35. This TMTE did not say that
it will come down to 91 million people nor did
it say that 1t will come down at all. The
maximum that can happen is that it will come
down to 110 million people in this group of 15
to 35. This is the magnitude of the problem. As
I had told you earlier...

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): Please conclude now. You
have already taken twelve minutes. There are
six speakers more wanting to speak.
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PROF. C. LAKSHMANNA: At that time I
had told you that the Kothari Commission
recommended 6 to 8 per cent of the Union
Government's Budget to be spent on
education so that the targets fixed the quality
goals envisaged, by the Kothari Commission
could be fulfilled. At that time I said it was 2
or 2.1 per cent of the Budget. The Minister
was kind enough to say then that it had come
to 3 almost...

SHRI P. V. NARASIMHARAO:The policy
was in terms of GNP,national income. That
was thebaseon which it was calculated inthe
1968 Policy. The New Policysaysthat we will

attain it, and thatit will
be possible to exceed it. That is what
the New Policy has clearly spelt out.

PROF. C. LAKSHMANNA: Any how-it
was also stated, durnig the next two yearg an
effort will be made to come somewhere near 6
per cent and further efforts will be made that it
will be 8 per cent in the Eighth Plan. This was
the statement made. Subsequently you added
800 crores to meet some of these needs. A
major thrust was Navodaya School...

SHRI P. V. NARASIMHA RAO: No; the
mojor thrust was Operation Black Board and
the NFE.

PROF. C. LAKSHMANNA: Anyhow it
was Navodaya School because it was an
attractive concept and then Black Board...
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SHRLP. V. NARASIMHA RAO: Na-
vodaya School had nothing to do with it.
Let us face facts. Navodaya concept or the
model school as it was called at that time,
originated even before the. Policy was taken
up. please do not mix the two. On the
completion of the policy, in pursuance of its
implementation out of these 800 crores
which item got the major share? Operation
Black Board and NFE. These are the two. If
you add up these two figures, you find there
will be more than there had ever been in the
past. As percentage of the total also it has
been the highest.

PROF. C. LAKSHMANNA: Obviously,
when you say NFE and Black Board put
together, it is more than in the past. But
definitely it is not in tune with what has been
suggested by a highly expert, technical,
commission like the Kothari Commission.
Still we are falling short of it. Now, the
problem is how this is to be realised. I have
gone through the three documents. What
bothers me is that none of them makes any
specific appraisal, specific ~ evaluation, of
what has happened in these six months
because the time has now come when you
need not wait for one year or for two years
to make an evaluation of programmes, but
you can do it as things happen or you can
have, what they call, concurrent
evaluation. I was going through the
documents very carefully and I am only
coming to (1) "The Programme of Action",
(2) The National Policy on Education
Implementation Report”", and  (3) "The
National Literacy Mission". The National
Literacy Mission" talks in terms of things
which are very interesting and which have
been all the while  talked about. They
talk about global strategies about which we
will not worry now. In that they say,
"increased motivation", "to secure people's
participation”, "increased involvement of
voluntary agencies", "substantial
improvement in on-going programmes",
"launching mass movements", "availability
of learning materials etc. etc and these are
all the strategies. I am not findng  any
single strategy which was not enunciated
earlier. But what T am interested in is
what has been the achieve ment on the
ground, at the grass-roots
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level. any of one of these, .trategies,;-If"the
Minister can tell me.that they have been able 'to
ensure increased motivation up to this' extent, if
he is able to say that they have been able to. get
people's parti cipation to this extent and he is
able 117 to this extent, if he is able to say that
this is the progress in terms of involvement of
voluntary agencies, and so on and so forth, then
I would be willing to accept, what he says.
But then the unfortunate part. is that the
National Literacy Mission also gives target
dates. I am seenig that on the who page
target dates from June to December have
been given and not even a single  one  has
been fulfilled.  If a technology mission of this
order, of this importance and of this urgency
fails to fulfil, in the first six months, of what has
been laid down by itself, before itself, and if
the Minister tells me that subsequently they
would be able to catch up and still would
bo able to reach universalisation of elementary
education by the end of the century, then I think,
it will be a sort of taking us for a ride. The
country has been taken for a ride for forty years
and we have not much time left. Therefore, 1
would like to request the honourable Minister to
tell me concretely what has happened over
the period of these six months, what has been
the improvement in enrolment and reduction in
enrolmemnt and how much he would be able to
reduce in terms of dropouts from Class 1 to
Class 5 and from Class 6 to Class 8. I would
like to request him to  tell us what has been the
performance, on the basis of figures,
during the last six months. [ am not talking
about the earlier period. Similarly, I do not
want to go into the Implementation Report.
But still I would like to point out one thing.
So much is being talked about "Operation
Blackboard". But, with regard to implemen-
tation, he does not say that he has achieved what
was stated, that is, "two reasonably large rooms
usable in all weather conditions...".

SHRI P. V. NARASIMHA RAO: You
want me to say that these have already been
constructed within six months all over the
country?
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PROF. C LAKSHMANNA: I would like to
know how many of the schools have been able
to get these two reasonably large rooms which
are all-weather rooms ... (Time bells rings)... 1
am finishing now, Sir. I would like to know
how many of the schools have beeji able to
get toys and games materials blackboards,
maps, charts and other learning material, how
much has been obtained, what the sources are
through which they have been brought or
produced, how they have been distributed,
what the distribution mechanism is, how they
have been received and stocked and so on. I
would like to know how they have been
stocked since they do not have even buildings.
These are the points to which I would like the
honourable Minister to reply. Finally, a
second teacher, preferably a woman: I think it
is a very laudable objective. I would like to
know how many teachers are available, how
they were recruited, who recruited them, and
to what extent this has been fulfilled. If he. is
able to give answers to these and similar
questions... (Time bell rings) I am not asking
any further questions. T shall be happy if the
Minister gives his answers in concrete terms. [
know the Minister is giving philosophical
answer fo everybody, I have great admiration
for him for that. But I want to have it in
concrete terms. Will he be able to say that
nniversalisation of primarv education which
could not be done during the last 40 years will
be done in the next 13 years?

THE VTCE-CHATRMAN (SHRT JA-
GESH DESAT): Shri Vishwa Bandhu Gupta.
Please put only questions.

SHRI VISHWA BANDHU GUPTA
(Delhi): Sir, I will be very brief, as you
know.

Mr. Vice-Chairman, Sir, I thank you for
the opportunity given to me to be able to
speak on this half-hour discussion on the
universalisation of elementary education. As
one who has devoted a large part of my life-
time to media and communication I have a
natural concern with education which is
another element of commnnication perhaps
among the major elements.
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re. universelisalion of 368
elementary education

Notwithstanding my hon. friend, Prof,
Lakshmanna's exposition on the subject we
have just heard, I would like to go briefly into
the genesis of this discussion, As you may
recall, the subject came up in a question in this
House on the lith of this month. There was
such a vigorous barrage of supplementaries
that the hon. Minister of Human Resources
Development was constrained to plead that he
could not possibly answer such omnibus
questions in the course of the Question Hour.
This despite the fact that the hon. Chairman
was kind enough to allow an inordinate time
for this subject. Hence we have this half-hour
discussion.

Mr. Vice-Chairman, Sir, the Opposition's
clamour is understandable since they are
accustomed fo try and trip the Treasury
Benches, no matter what the issue. They are
used to injecting pessimism into all efforts
made either by the Government or others
connected with the establishment in any
matter designed' fo advance the country's
progress. Whether they can do any better if
given the chance is a moot point. Their perfor-
mance, when they were once at the helm,
speaks for itself. Nevertheless, one must say
that on the question of education, particularly
education for all, the young and the old, the
long and short and the tall, so to speak, there is
an understandable concern and scepticism
And this is not confined to the Opposition
alone. It exists in scholastic and academic
circles also, that is, among those who have no
motivated reason to be sceptical. So it is very
important that this doubt and hesitancy, the
sense of not being convinced must be cleared
by a hard look at the subject and by tangible
and credible assurances and examples of
sincerety and purpose on the part of the
Government and a guarantee that this will not
fall into the category of so many promising
and spectacular projects which eventually
came to nothing. I say this in the context of
the realities of the situation as if has existed
from the time of Independence and its dismal
deterioration in the years intervening today. I
say this in the context of statements and con-
fessions made by so many of our dis-
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tinguished  educationists and pur, eminent
Ministers of Education. The very first
Minister, the venerable Maulana Abul Kalam
Azad, upon hearing President Dr. Rajendra
Prasad publicly expressing his dissatisfaction
with the educational system in the country
and its lacking any direction, readily
conceded that this was indeed so and that the
Government would undertake a vigorous
initiative in this matter. Maulana Azad's own
complaint was that the education system
remained a hangover of the British days and
did not reflect the new reality.

The surprising thing is that praclically every
suceeding Minister over these many decades
and the list is quite formidable— I will mention
only a few—Shri Shrimali, Dr. Humayun Kabir,
Shri Chagla,  Dr. Triguna Sen, Dr.  Zakir
Hussain, Shri Fakhruddin Ali Ahmed, Shri
Monomohan Das, and even our Janata friend,
Shri Chandar Chundar — all, expressed help-
lessness in making any significant dent in the
educational system or in working out any
landmark innovations to bring education to all
the people. Tndeed the redoubtable Dr. V. K.
R. V. Rao went even so far as to say at a
public  meeting after he had laid down office
that he felt he had been not a Minister of
Education but Minister of Ignorance and 11-
littracy!

Perhaps he was acutely conscious that we
were far, far from the noble promise in the
Directive principles of the Constitution that
there shall be free and compulsory education
for all children till they complete the age of
fourteen which monumental task had been
given just ten years in the Constitution to
fulfil.

THE VICE-CHAIRMAN (SHRI JAGESH DESAI):
Please be very brief now.

SHRI VISHWA BANDHU GUPTA: Mr.
Vice-Chairman, Sir, you will have to bear
with me. I will take a few minutes.

THE VICB-CHAIRMAN (SHRI JA-
GESH DESAI): The Half-an-Hour Dis-
cussion can go up to one hour and not more.
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SHRI VISHWA BANDHU GUPTA:
Unless you permit me to make my point,
how can I make it?

THE VIEC HAIRMAN (SHRI JAGESH
DESAI). Please make a pointed
point.

SHRI VISHWA BANDHU GUPTA: 1
am making a point. You will see the point I
am trying to make.

As we know schools, colleges, universities,
technological institutes, and academies of
higher learning were set up. Voluntary
agencies provided a big thrust for literacy and
adult  education. But nowhere were we
near that promise in the Constitution. It
must of course be borne in mind that
while the population of India after partition
was about 255 million (98 million has
separated) our population today  is around
700 million— a staggering increase. Thus
while literates have grown from 60 million
in 1951 to 248 million in 1981 the papu-
la'ion increase has acted as an undertow
increasing the number of illiterates  as well.
But it is significant to note in the thirty years

from 1951 to 1981 (based on the census
years) while population increase has been
doubled, the literates have become four times

as many, while the illiterates have increased
by only one-and-a-half. This is one point I
want to make.

Mr. Vice-Chairman, it was stated by an
honourable member of the Opposition the
other day that Government's claim about
universalisation of elementary education by
1991 and 1995 was a tall one. It was said that
the number of illiterates was increasing by
leaps and bounds. It was stated by another
honourable member, in a rather large
generalisation, that nothing had been done by
Government to fulfil the commitment in the
Constitution.

I would urge that we see this problem from
two angles. Undoubtedly if the population
increases at a breakneck speed illiteracy will
increase by leaps and bounds. Perhaps we
should all devote more at-1  tention outside
the House to help  in
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some significant population
growth. Secondly, as the Honourable
Minister of Human Resources mentioned rather
pointedly, primary educatbn has come within the
purview of the Central Government for the first
time. Education has been a State subject all these
years and continues to be so with the Centre
helping from the sidelines so to speak. The
helplessness of past ministers and their
frustration is partly explained by this fact of life.
For the frst time a National Policy on Education
with wide ramifications has been enunciated. For
the first time the Central Government has
formulated a massive programme of action. The
policy and programme take an all-embracing
view of the structure, organisation and drive of
our education. For the first time a serious effort
is being made to close the gap between the edu-
cated and the uneducated, the literate and the
illiterate.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Now please conclude. You have
already taken ten minutes.

SHRI NIRMAL CHATTERIJEE
Bengal); Ten minutes is nothing.

(West

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): It is only a Half-An-Hour Discussion,
it is not a Short Duration Discussion.

SHRI VISHWA BANDHU GUPTA: I will
take just two more minutes, Sir. The very fact
that such massive inputs as a hundred crore
rupees have been earmarked in a single year for
not more than black-boards, buildings,
playgrounds, and educational facilities for
primary schools speaks volumes for the
seriousness of the Government's intent. This my
hon. friends, is only the beginning. More is yet
to come. Of course, I know the sceptics in the
Opposition—and they teem—will see in this
dynamic programme one more gimmick in our
party's and Government's programme. But I hold
that this is not true. You cannot, except
(vnically, dismiss every initiative as only
motivated. If you take that the nation will never
move.
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Mr Vice-Chairmap, Sir, I would'j
commend to the hon. Members one
other aspect of the new policy and |
programme. It is the use of the.

new electronic media which is to be j
extensively used in non-formal edu- cation.
As I said earlier as a prac- titioner in media it

gives' me great pleasure that this particular
medium is to be part of the baggage of this
exciting new journey into education for the
millions of our countrymen. Thanks to our
beloved leader Shrimati Indira Gandhis
vision we have an extensive system
embracing 70 Per cent of our vast country
which covers television. And we are using
television and video for communication
and—thanks, if I may say so, to our colour-
ooascious hon. Shri Vasant Sathe!

I would urge that we should exploit
every avenue to fulfil the forty year old
promise we made to the nation and people
that we would give the hest of life, the best
of opportunity—and most of all the best to
achieve the fundamental right to know, to
be informed and to be enlightened.

Mr. Vice-Chairman, Sir, I will now
expect our hon;. Minister to enlighten us
further with unassailable facts and
argument how he will carry out this sacred
obligation he has undertaken—and I wish
him wen in this task.

Thank you Sir.
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SHRI MOSTAFA BIN QUASEM (West
Bengal): Hon'ble Vice-Chairman, Sir, you are
aware that nearly 15 per cent of the total
world population lives in our country and
more than 40 per cent of the total unlettered
population of the world lives in India. This
fact is not palatable for any one of us. But
what is more unfortunate is that Directive
Princi, pie of the Constitution contained in
article 45 to ensure free and compulsory
education for all children until they complete
the age of 14 year, continues to remain a pious
wish of the framers of our Constitution. Ac-
cording to the directive of the Constitution,
this target would have been achieved by 1960
and I think the oro. vision was not too
ambitious to be achieved, had there been
political will among the people who were at
the helm of affairs of administration of the
country. I am constrained to say that persons
in the Central Government have a stock
argument; that the Central Government could
not do more in this field because till mid—
70s' education was primarily a State subject; it
was n affair of the State subiect it was an
affair of the draw an inference of this type
from what Shri Narasimha Raoji said in reply
to an intervention by hon ble
Shri Nirmal Chatterjee on 11th Now-
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ember in this House: 'If the failure has been
there it has not been of the Central
Government". It is an argument for argument
sake. The Central Government being the
national government, had the responsibility to
help the States in ensuring universal
elementary education throughout the country.
You will knidly agree with me, Sir that the
Central Government did not provide that
leadership of a stimulating type which was
expected' of it. Even if that argument is taken
for granted, may I put this question to the hon.
Minister; what has been the performance of the
Central Government in this field since 1976
when the Central Government arrogated to
itself the domain of education by putting edu-"
cation in the Concurrent List? It had no well-
defined policy clear-cut State action
programme for universalisation of elementary
education in the country. Only last year,
Government came om witb an Action Plan and
the target date for achieving universalisation of
elementary education that was fixed at 1990;
was subsequently shifted to 1995. You would
kindly agree that the achievement of uni-
versalisation of elementary education is related
to two major things. Firstly, universal
enrolment of students of age group 6 — 14
and, secondly, universal retention of .these
students in the schools by bringing the rate of
dropouts to nil. Universal enrolment of
students requires, firstly, improvement of
conditions in existing schools; secondly,
establishment of schools; and, thirdly,
appoin'mev.t of a large number of teachers for
these new schools. Now, Sir, Narasimha Raoji
advised us not to look to the past but to look to
the future. I may be permitted to quote what he
said;

"He concluded by saying, There is no
use of digging up the past."

Sir, now T will put categorical questions to
the honourable Minister by looking to the
future: Has the Government of India already
made any assessment as to how many new
schools will be necessary, how  many new
teachers will be appoint-
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ed or hew many new teachers will be required
and what will be the quantum of funds for
these purposes and the source or sources from
which these funds will come?

Let us have a look at the trend of Plan
outlay for elementary education. In the Fifth
Plan, 32 per cent of the total outlay for
education was earmarked for elementary
education. In the Sixth Plan it was 36 per cent
of the total outlay for education and in the
Seventh Plan it was reduced to 28.6- per cent.
So, with a reduced Plan outlay the
Government wants fo achieve an enhanced
target in the field of universalization of
elementary education in our country.

Sir, the conditions of existing schools have
already been described by my honourable
friend. I would like to say that the 1981
Census Report and the Fourth All-India
Educational. Survey conducted by the
NCERT revealed a distressing picture; Forty
per cent of the primary schools have no
rooms; two lakh schools have no blackboards
arid 165 lakh schools have only one teacher.

Last year the Government came out
with a programme called "Operation
Blackboard." In. this respect I would
like to draw the attention of the honourable
Minister fo one thing. Under Operation
Blackboard, improvement of school buildings
or construction of school buildings has been
left to the primary responsibility of the State
Governments and .the State Governments
have been permited to use the NREP and
RLEGP funds for the purpose. The enormity
of funds requirements by the State
Governments has not been assessed or
nantified by the Government of India and it
has not been properly related to the resources
available to the State Governments under
these two schemes, that is, NREP and
RLEGP. You are also aware that these two
proerammes—NREP and RLEGP— have
their own compulsions. These funds cannot be
used 100 per cent for school buildings. These
two program-just provide peripjheral support
to the State  Governments; these two
program-
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mes cannot be the sole source of funds for the
State Governments in constructing school
buildings or improving school buildings. So I
would request the Government to make
available to the States, special funds. The
Central Government should provide specific
funds to the State Governments for
improvement and construction of school
buildings. The problem of drop-out has been
elaborated. Sir, I will just take one minute on
this point. It is estabated that 70 per cent of
the students drop out before reaching the final
stage of the primary school This is a horrible
picture. The Government has a general
tendency to impress that of awareness among
the people, among the guardians. But, from
my experience, | can say—I come from a
village area— that the reasons for the large-
scale dropouts are to be located in economic
factors, the abject poverty in the lives of the
majority of the people of our country. That is
mainly responsible for the large-scale drop-
outs at the school level. as a way out of this. I
think that apart from the enforcement or
implementation of the land reforms, effective
implementation of the poverty—-alleviation
programmes, what still is needed is to give
more and more incentives to the poor children
in the form of supply of books, supply of mid-
day tiffins, supply of dresses free of cost and
such other incentives, The State
Governments, some of them, are spending a
lot on these incentives. May I know whether
the Government of India is thinking of some
newer incentives? I would just enquire of the
Government whether it is considering fo
launch a food-for-education programme so
that one kg. of rice or wheat will be given to a
student of a poor family for attending the
school for a day as an insurance against drop-
out. The Government should evolve more and
more incentives so that the rate of the drop-
out can be arrested to some extent.

Finally, I would conclude by saving. I do
fully agree with what Prof. Lakshmanna said
and other hon. Members said that the Central
Government should fulfil its commitment of
expending at least 6 per cent of its annual
budget for education. The state Governments
are having tremendous financial strain. In
spite of that, all
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the State Governments of our country today,
taken together on an average are spending 25
per cent of their annual budget for education.
If the Government honestly means business
and if the Government wants to have results
from all these policies etc all these connot be
done by spending very little. So, the Gov-
ernment must fulfil its commitment by
spenoing at least 6' per cent of budget for
education.

Think you, Sir.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB): Rule 60 of
the Rajya Sabha Rulee is very specific that a
Half-an-Hour Discussion is for half-an-hour.
Also they have mentioned that the Members
who are participating, with your permission.
Sir, can put a question for the purpose of
further elicidating any matter of fact. I would
humbly submit before you to consider this
aspect also.

st T wadw fag (faere)
g qoora o & fF admad

iz W A% w91 qOAr @OE

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): I fully agree with you. A Half-an-
Hour Discussion should not be just like a
Short-Duration Discussion.

st T waaw fag :aE TOu
W OE A A 9w SEA FOR
fr afz s+ el wfw wEE F
faur 9T W91 2y @ & Al
(e )

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): That can be brought by some other
methods not by this method.

st v wadw Tag : omw 9=
g w Awy far oW
aE Wk @ & oA W W
W W § o

713
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SHRI NIRMAL CHATTERIJEE : May I
make a comment on what the Parliamentary
Affairs Minister has said? He is both fight
and wrong.

THE VICE-CHAIRMAN (SHRI JA*
GESH DESAI): He is right.

SHRI NIRMAL CHATTERJEE: He is
right in the sense that what has been written,
he has quoted. One, he has forgotten that this
is Rajya Sabha. Two, he has forgotten that in
the meetings of the Business Advl sory
Committee, the Chairman, where he is
frequently present, occasionally "told us on
the Bofors issue for instance that he would
give more time for discussion.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Is it a precedent for that' purpose?

SHRI NIRMAL CHATTERIJEE: No, He
said, "More time you will get ;'n the Half-an-
Hour" Discussion which is really not a
discussion for half-an-Hour Discussion. This
is what tha Chair said.

THE VICE-CHAIRMAN (SHRI JA
GESH DESAI): A Half-an-Hour Discussion
ban be for one hour.

SHRI NIRMAL CHATTERIJEE: If a
Short-Duration Discussion can continue for
four days a Half-an-Hour Discussion can also
be given more time.

7.00 P.M.
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SHRI V. NARAYANASAMY (Pondi-
cherry) : Sir, I would like to put only one
question and I will not take much
time.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI):  Only one pointed
question, please.

SHRI V. NARAYANASAMY: Mr. Vice-
Chairman, Sir, the honourable Minister, while
replying to a supplementary, has admitted in
this House that forty per cent of the
schools
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are in the rural areas. It is also an admitted fact that
the Government is spending Rs. 20 for the urban
child which is in the elementary stage of education
and only 20 Pais- for the rural child. This is the
disparity which is existing in the present
system  of spending in the educational system
in our country. Sir, the ambitious vision of the
Government is in the "Operation Blackboard". It is a
good idea. Now, two large rooms, maps, charts
and other facilities for the education of children
should be there at the elementary stage itself.
The Central Government has also given
enormous funds for this scheme. It is an admitted
fact that in May, 1987, the Government wrote
to all the State Governments for implementing
this scheme. Nearly six months have elapsed since
then. But I find the same system
prevailing now. The schools have not improved
at all and no new schools have been opened.
The infrastructure ~ which should be there in the
elementary schools hasnot been added in
many  States. [ would” like  to know from the
hon. Minister, what is the monitoring agency
which the Central Government has for the purpose
of finding out whether the funds provided by the
Central Government have been  properly and fully
spent in all the States?

Secondly, so far as non-formal education is
concerned, ten States have been adopted by
the  Government, and the Central
Government is providing 50 per cent of the
funds for non-formal education, especially for
students who are not in a position to go to
schools.  Nowadays, what happens is that either
through the TV or through the Radio, we  find,
only the schools which are giving formal
education are utilising it, because of the time
which has been adopted by the TV and the Radio.
I would like to know whether evening
programmis would  be there for the purpose of
facilitate the persoas, especially  small
children who could not go to schools so that they
are benefited.

SHRI P V. NARASIMHA RAO: Sir,

fortunately, we have our choice rather

[ 2 DEC. 1987 ]

Discussion 398

than submitting as to who has to reply Of
course, if there was time I would have
requested her to intervene.

Sir, I am grateful to the hon. Members
who have asked relevant questions, and 1
stand here to answer those questions. In fact,
I would have preferred it, along with the
questions, certain suggestions also had come,
because I have always taken the stand that I
would like more and more discussions to take
place in both Houses because I should be bene-
fited by the suggestions of the hon. Members.

We are all interested in certain targets being
fulfilled. We all know what could not be
done, what could be done and what needs to
be done and what  we have decided to do.
So, Sir, I shall only confine myself, since the
discussion has been of a very short duration
like one-and-a-half hour. =~ We need not go
for a fill. We will concentrate on (he
questions raised.

Sir, on the question of universalisation of
elementary education, which 1is the subject
matter of the discussion, I would like to point
out that whatever programmes were contained
in the programme of act on I had told both
Houses of Parliament and  elsewhere, the
implementation ~ would start from 1987-
88. Apart from what happened in the past,
apart from what may happen in the future  if
we concentrate on this timeframe of one
year, what was decided and how much of it has
been done how it looks and how the trend
looks—this is precisely what should be done
more than anything else at this stage.

Now, I would like first to submit, Sir, that we
had to think of the methodology to be adopted
in implementing the different items of the
programme of action in regard to the
universalisation of primary education which is
the subject-matter, al though some
programmes, some items htough been taken
up in other fields also This is how we started.
And 1 would like my friends—Prof.
Lakshmanna, Que like Saheb, Nirmalji,
Pandeji and others-to tell me whether this is
right.  If it not right, was there an alternative?
Th would be more business-like and mea
ingful from my point of view as well
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from the point of view of the implementation
of the programme. It was decided and 1 had
made a statement in Parliament about the
Operation Blackboard as the first programme
which is calculated to give the necessary
infra-structure—not the full, but at least the
necessary, infrastructure—for the
universalisa-tion of primary education. The
Operation Blackwoard was considered, as
Prof. Lakshmanna himself pointed out, a very
necessary programme to start with. If you
don't do it, nothing else that you will do will
have any impact. So, this vyas the programme
for which Rs. 100 crores were allocated this
year. Already I had occasion to say that such a
programme has been taken up by the Central
Government for the first time. Now, how' do
we go about spending these Rs. 100 crores?
This was the problem. We cannot do it in all
these lakhs of schools some of which are
deficient in everything, some others deficient
in something and si ill some others deficient
in other things. How do we pick and choose?
We came m the conclusion that the best way
of doing this would be to pick "up blocks,
compact areas, in consultation with the State
Governments, where once we take tip the
block, we will complete the entire Operation
Blackboard in that block before going on to
the other block. ft was, decided after making
certain calculations and surveys that we could
go ahead with 20 per cent of the blocks this
year. Now how do we identify the blocks?
Evidently, it was to be done in consultation
with the State Governments. How do the State
Governments also identify the blocks? Not
arbitrarily but on the basis of certain criteria.
Those criteria were transmitted to the State
Governments in the first instance. It is a very
elaborate letter which has gone to them sug-
gesting what are the criteria, what is the basis
on which these blocks have to be chosen. For
instance, I will quote just one instance. We
said that you don't take block where the infra-
structure s so poor that whatever we have this
year bay not cover 20 per cent, but may cover
only 14 per cent. Then there will be a acklog
of 6 per cent Also you don't
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take blocks which have almost everything
There are such blacks in the country
where the buildings are available almost
in all the villages teachers are available in
almost all the villages, etc. There you
will have to spend very little. So the
idea was that we have a mix of all kinds-
of blocks depending on local conditions
giving certain weightage to adivasi areas
and certain weightage to backward areas.
All  this has been spelt out. A
proforma has ben given to them
to find out, in numbers, what
the drop-out rate of each school is. It is a kind
of census that they have to prepare in respect
of each school so that we have a profile of the
block, where does it stand in regard to drop-
outs, school buildings. teachers, etc So,
detailed instructions and suggestions were
given to the State Governments first. They
were asked to complete this survey as quickly
as possible. Two or throe months' time was
given because it was to be done very quickly.
I am glad that confirmation of the completion
of survey has been received from 18 State
Governments. I would claim it as a record
that the things which the State Governments
were requested to complete within two or
three months have been completed in as
many as 18 Stats in the country. These States
are: Andhra Pradesh. Arunachal Pradesh,
Gujarat. Haryana, Karnataka, Madhya
Pradesh, Manipur, Mizoram, Na-' galand,
Orissa, Punjab, Rajasthan Sikkim, Tamil
Nadu,, Uttar Pradesh, West Bengal,-Dadra
and Nagar Haveli and Pondicherry. Now
there are some other States which have not
yet completed their surveys. But, I am sure,
they are on the way to completion of the
surveys... (Interruption).

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): He has read out  the
names.

SHRI P. V. NA-RASIMHA USD: E have
only given the list of States which have
confirmed that they have completed the
surveys. It does not mean that the others have
not taken it up at all. They are in the middle
of these surveys Now' these surveys are
State-wise...
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SHRI NIRMAL CHATTERJEE: The
concentration should be on those who have
not submitted.

SHRI P. V. NARASIMHA RAO: Cer-
tainly this is what we are going to do now.
We have been writing to them, we have been
reminding them. Our representatives from
here are going to each State. They are
moving in the States. This is a co-operative
activity, a joint ac-livily where the State
Government's and we come together and we
have been able 1Q do it because of this
approach.

Now, Sir, after having given a Statewide
survey, it is obvious that you cannot start a
work unless you have a block-wise survey.
So, if they have taken, say 20 blocks in a
State, they say. "We have taken the surveys
and we want such and such block to be
taken." Then what happens is that what is to
be done in each block, the dificiency in each
block has to be again mapped out. This we are
doing, not by asking the State Governments to
do it and send it to us but by sending our
representatives. The Chief Secretary of the
State sitting in a meeting calls the State Level
Empowered Committee—it is called SLEC.
Once they map out what is needed in a parti-
cular block and how much money is needed,
sanction is given immeidately. And there is
no question of any correspondence between
the State Governments and the Central
Government or the local Gov-erment or
whatever it is. So, this is the methodology
which we have adopted as a result of which I
am glad to say that within these 4 or 5
months, we have been able to complete the
surveys, and several States have also
completed a major part of the block surveys.
They have also been sanctioned certain
moneys on account, and work has started.
Gujarat, for instance, has been given Rs. 6
crores; Rajasthan has been given Rs. 5 crores.
And like that, as we complete the block
assessment of how much is needed, the
money is calculated and is given. Sanction is
given more or less as an automatic result or
action.

SHRI NIRMAL CHATTERIEE: For how
many blocks upto now has it been possible?
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SHRIP. V. NARASIMHA RAO: That is what
I am saying. We are going and sitting with
these people. The reports are still coming. I
would like to say that there is no cut off date
like that Four to five months have been spent
on completing the surveys. These surveys will
not be repeated next year. Now this is the
basic information about the whole State. Thai
basic information has to be-there before we do
anything else. So, this has taken about 4 to 5
months. Block information has been
computed there and sanctions are being given
now in the thrid quarter of the year. This is the
general practice that all sanctions are given in
the third quarter of the year If Members want.
T would certainly give them information as
sanctions are given. In fact, T would like to
give them midterm or mijd-year appraisal of
how much has been done. But this year, since
the surveys have taken time. the time that is
required, may be as of today. T am not able to
do anything or I am not able to give a large
number, but I would certainly like to give
whatever is nossi-ble by the end of the year.
For instance by 31st December. I could place
it in the Consultative Committee at its
meeting. [ will give them the mid-term
appraisal and if other Members want, I have
no objection in sending copies to them. So, we
are really doing something which is based on
the belief that, it is not an annual report that
we give you, but as much possible we would
like to from lime to time, report to the
Members and also see for ourselves how the
whole trend looks. I feel that in view of the
time the surveys needed we have been more or
less on time. We have not lagged be* hind.
The State Governments have cooperated very
well and I am grateful to them.

Now. Sir. here. I require the counsel of
certain hon. Members who are cxperi-r enced
in this kind of thing. While we, were making
the surveys, we came across certain
difficulties which have to be sort ed out.
What happened is that there has. been a
mismatch between certain facilities and
certain other facilities. For instance, in
Rajasthan, 20 per cent of the blocks
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according to the normal number should have
4,905 schools because the total number of
schools requiring 'Operation Blackboard' there
is five times this number. Therefore, twenty
per cent of that would come to 4,905 schools
But the blocks they have actually chosen
happens to have 6,575 schools. This year, we
find that more or less 40 to 50 per cent more
schools have come into the fold of 'Operation
Blackboard'. May be in the third year, it will
be less. Of course, we can give you an
account at the end of the third year. But this
year this is what happened that in some States
we are having to have more buildings than 20
per cent and We have to take more schools
than 20 per cent. Therefore, the infrastructure
that would be needed and the money that has
been allocated to it: there may be a mismatch
between the two. We have gained from
experience and from here we have to see how
far this mismatch does not go beyond a
particular percentage because 4.900 to 6,500
is rather a big jump. It can be about ten per
cent or five per cent but it should not be a
very big jump like that because that creates
complications. But we will solve it. We are
trying to solve it in consultation with the State
Governments.

Now, deficiency of teachers. According to
the original survey this was about 1800 or
1700 odd. Now the deficiency actually has
come to 3,000 and over. Here again, there is a
mismatch. These things have to be gone into.
Sitting in Delhi, it is impossible for me to give
you accurate figures. I can only give you
figures of an illustrative nature. An estimated
figure I can give but I cannot give the actual
until we have completed each block-wise plan
and whatever they are doing at the block
level; only then we will be able to give you. I
am prepared to give you. There is nothing to
conceal in this. I am prepared to give all the
figures as and when they come and I am sure
we will be able to catch up with the actuat
implementation

Appointment of teachers, for instance. It
should not  take eight months. It
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can be done within one month.  Once we
are ready with the numbers, they are ready
with their  reports, we can say 'here is
the  money; you please apopint the
teachers.' That can be done. The
difficulty, however, will come in respect
of buildings. Now, we can give everything
else in one shot but buildings will take some
time. This is where we are liaising with
the ministry of Agriculture, Department  of
Rural Development. They have been kind
enough to tell the State Governments that a
very high priority has to be given to school
buildings from the RLEGP funds.  Again we
have to discuss with the State
Governments how much funds  they have,
how much they are diverting, putting on school
buildings. That discussion is going on.
But at the moment, I am not in a position to
say how many are being taken  up. There is
again a mismatch between the other facilities
that we are giving in a given block and the
buildings that would be needed in that block.
Mismatch not only in one direction but
mismatch in the other direction alsoi. They
may be having bulidings but they may not be
having teachers. = They may be having build-
ings but they may not be having all the other
educational  facilities, material etc Therefore,
this kind of mismatch  also would have to
be taken into account. This is one of the
things which has come to light as a result of
the last six months' experience. One thing
about which I would like to assure the hon.
Members is that we are not taking  anything
for granted, we are not taking anything as a
rough imaginary thing. We are going right
down to the grassroot level, going from
school to school, taking every school
individually and computing the things
there and that is how It is more likely that
what we will do, will be exactly what would be
needed rather than any rough estimates which
we have been doing so far.

Now consultations have been going on and
with the help of the State Governments, we
will be able to conform to the Operation
Blackboard pattern and complete it in time. It
is quite possible that we are left with three
months only within which we may have to
complete it.
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But I would like to  assure  the House
that we will not be found in deficit. We
will not lag  behind in spending the
money but that money has to be well
spent, ‘it has to be spent- meaunglimy, it
has to be spent purposefully. That is

why these exercises of four to five months
had to be undertaken before we make the
sanctions. We also have to take reports.
Once 20 per cent of the blocks are com

pleted and we get the reports from the
20 per cent blocks, then study will be
made for the next part because we do

not want the spill-over to grow. We
will have to decide in consultation with
the State Governments what has to be
done in those cases, in those States, in
those blocks. So, these are matters

which have not yet been tied up. These
problems will be thrown up, small questions
will be thrown up and we will have to discuss
with the State Governments continuously and
try to solve them as we go alone.

SHRI NIRMAL-CHATTERJEE: Con-
current evaluation is being done by Rural
Development Ministry. We should lake
advantage of that.

SHRI1 P. V. NARASIMHA RAO: We will
look into that. In fact. we have been pursuing
the Rural Development Ministry first to give
us the facility of school buildings, high
priority being given to school buildings. They
had their own priorities naturally, but after the
new policy came into being, after it was ac-
cepted by the NDC we had a better op-
portunity to persuade them, not that they were
not doing, they were doing, but now they have
to do it much more and they have agreed to do
much more. That is the hopeful part of it. If
they have the machinery by which we can
have some kind of simultaneous assessment, I
would be very happy to request them to make
the services of that mechanism available to
me in the matter of education. I have no
problem on that. I will certainly speak to those
concerned and see whether it is possible to
obtain those services.
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SHRI NIRMAL CHATERIJEE: Every
District headquarter is being provided with
one computer.

SHRI P. V, NARASIMHA RAO 1I-
would personally lock into that because I am
interested in seeing that, between two or three
departments there should be no divergence in
facts. Facts are sacred let us have the facts.

Now, Sir, we will come to nonfoimal.
These are the'two parts of the elementary
education picture.

PROF. C. LAKSHMANNA: One thing
before you go to the next point. There is one
target for the Operation Blackboard and
elementary education and another for non-
formal education. Both target groups are
different. In one case it is 1:14 while in the
other it is 15:35. How would this non-formal
education be of help in increasing the number
of literates in the age-group of 1 to 14?

SHRI P. V. NARASIMHA RAO: Non-
formal education is meant for those who
could not be caught in the formal net.

PROF. C. LAKSHMANNA; My point is,
how is it going to help in terms of
universalisatioe of elementary education? 1
do agree that you will be increasing the
number of literates as a whole, but our
argument is about universalisation of
elementary education — that means those
who are in the net of 6 to 14. Their number
should be increased. I would like to know in
what particular way causing dent in non-
formal education, which is for the age group
of 15 to 35. is going to contribute to bringing
more people in the net of 6 to 14.

SHRI P. V. NARASIMHA RAO:
There is a little misunderstanding here. Age
group 15 to 35 is covered by the adult
education programme.

PROF- C. LAKSHMANNA: No, no, I
know that. [ am talking of non-formal. ..

SHRI P. V. NARASIMHA RAO: Non-
formal may contain some from that group
too.  The point is those who could not
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be caught in the formal net will be caught in
the non-formal net. Therefore, formal plus
non-formal would ca-cr, by and large, to the
same age group. This is the result ot how it
has been conceived. If a boy of, say, 10 years
who has attended school only for two years
and has dropped out — as has been pointed
out after the first year many children drop out,
more than 50 per cent drop out after the first
year — those are the children to be caught in
te non-formal net. You do not wait until he
become 15 to take him into the non-formal
net. It is very clear that dropouts of the formal
education system will be caught in the non-
formal system and most of them will be of the
same age group of 5 to 14 or 6 to 14, what-
ever it is.
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Sir, non-formal education, as I said, is a
much more difficult task, It was being doe by
certain voluntary agencies and certain
government and other agencies, but in a very
scattered fashion. Now for thefirt time, again,
the non-formal system hasbeen sought to be
re-organised on the basis of a given number of
non-formal education centres in a given block
or in a given area so that we can understand
how much coverage has been achieved from
time to time, from you tc-year. Therefore the
entire non-formal education system has been
taken up for reorganisation.
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SHRI P.V. NARASIMHA RAO; Sir, there
is a basic misunderstanding. Adult
education is  being  confused with non-
formal education. Non-formal education and
formal education are two sides of the
same coin.  They are targeted, by and large
on the same age group and, therefore, it should
be kept apart from the adult  education
programme which concerns the age group
15, to 35, andeven after 35. Nobody
calims that at the end of the century there is
not going to be any illiterate in this
country, because those who are above 35,
most of them, may not come into the adult
eduaction net also. So it is a question of
cascading effect over a period of two or three
decades what we can achieve by the end of the
century we have tried to compute,  we have
tried to conceptualize, we have tried to
forecast. Now if is possible that we would he
able to do more because, oncs the people's
enthusiasm is released, We have seen that very
surprising results have come. In agricultural
production and so many other things, people
have come up and they have given us results
which even We did not expect. That is
why I would like to say that once the pro-
gramme gets going and seen as successful,
then there will he a cascading effect, there will
be a kind of impetus created, a momentum
created, and that is what we are trying to do.
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PROF. C. LAKSHMANNA: Since
you have raised this, I am having the
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[Prof C. Lakshmanna] doculment here,
but your National literacy Mission, when
it comes to non-formal education, it talks..,.

SHRI P.V. NARASIMHA RAO; Yes, that
is adult eduaction which has been renamed as
National Literacy Mission.

PROF. C. LAKSHMANNA: I know. Then
what is your non-formal education?

SHRI P.V. NARASMHA RAO; Non-
formal is for dropouts from the formal.

PROF. C- LAKSHMANNA: Where do we
find it? What is the institution for it? I am not
finding it here.

SHRI P.V. NARASIMHA RAO: That is
precisely what I am trying to say.

PROF. C. LAKSHMANNA: Now you
have ruled out that this is not concerned with
the non-formal education which you have
been talking about. If we take out this
document about non-formal education, then
going through your three ather doucu-ments I
am not finding any agency or any
organization which will deal with this.

SHRI P.V. .NARASIMHA RAO. But
that is what has been referred to as
Jana Sikshana Nilayam in the policy
and the programme................c........ (Interrup
tions-) ....

PROF. C. LAKSHAMANNA: In the
policy?

SHRI P. V. NARASIMHA RAO: Not on
that.

PROF. C. LAKSHMANNA; Is it part of
this?

SHRI P. V. NARASIMHA RAO: That
may be so. But in non-formal also we have to
aflanize it on the basis of compact areat
This is what I am trying
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to spell out. Now, Jana Sikshana Nilayam is
also connected with adult education.

Just one point which was raised here, I
would like to dispose of. Instructors are given
Rs. 105 per month. Their standard has been
the same, as I said. We would like the result to
be, more or less, the same as primary. So,
instructions are given. NFE, for instance, is
meant primarily for dropouts and also girl
assisting families, those who cannot attend
schools and children also who are working
while they are learning and are not able to do
any learning at the moment. So it is meant for
them. These are the three.categories but, by
and large, the first category which is
identifiable is the category of dropouts. Prof.
Lakshmanna wanted to know what you do not
find in the Programme.

PROF. C. LAKSHMANNA; As for
the universalisation of elementary education,
the Operation Blackboard, the methodology
and the steps, you have told. O.K. When it
comes to the question of non-formal
education, the only document that is available
is about the renamed adult education. In fact,
the Director General has to' be appointed and
it has not been-done, etc. That is a different
matter. If that is the case, T want to know
what that agency is which would look after
non-formal education of the variety you are
talking of. For that you have not spelt out any
agency at all. Who- will do that? After all,
ultimately, we are bringing it down to the
ground level, it will be an operation at the
ground level. Who will be the persons who
would identify the drop-outs? Who will run
the classes?

SHRI P. V. NARASIMHA RAO: I would
say that we do not have a separate mechanism
for that. The education authorities who will he
looking after formal education, on the
[raining side the DTETSs, on the substantive
side the Zilla Parishad and those who are in
charge of education, would be in charge of
non-formal education also. I think that is
obvious.
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PROF. C. LAKSHMANNA: Has it been
worked out? During the last eight months has
it been worked out?

SHRI P. V. NARASIMHA RAO: That is
what is being worked out. That is what 1 am
telling. Prof. Lakshmanna, it is being done on
a de novo basis. This is what I would like to
say ad nauseam. If it had been in continuation
of the old scheme, I would never have had
any difficulty. I would have given you figures
and figures The point is that we are re-
organisating. We are doing that. We will be
able to tell you in a month's time, maybe by
the end of the year, how it is being done, how
many are being taken up. All these figures we
can give you, say, after a month. But, now we
are in the mid-stream. We are not in a
position to give the figures because it is still
being worked out. Once it is worked out, for
the next year we do not have to work it out
again. This is what I am emphasising.

SHRI NIRMAL CHATTERIJEE; But he
has really raised a very valid question. That, I
think, you should attend to also. If the rate of
the drop-out is 50 per cent, that means the
population that has to be handled would be
almost of an equal dimension.

SHRI P. V. NARASIMHA RAO: Cer-
tainly.

SHRI NIRMAL CHATTERIJEE: Every
district has a primary school board for
education. So, if it is of a similar dimension,
what he is drawing attention to is. some

similar structure etc.. also has to be thought
of.

SHRI P." V. NARASIMHA RAO: Not
independent. That will be strengthened. But
we cannot have different structures for formal
and non-formal because there is such
umbilical cord between the two. They have to
be taken together. T do not envisage any
separate machinery for that.

PROF. C. LAKSHMANNA: Does it mean
the same two ttachers? I am trying to learn
from you. That is all. Does it mean the same
two teachers or one teacher?  One-teacher
schools have
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been made two-teachers schools now. Will
they be looking after the non-formal scheme
for the drop-outs also? For heaven's sake
please...

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): This may be discussed in the
chamber.

SHRI NIRMAL CHATERIEE; This is
very important Mr. Minister. As far as the
universalisation of prmiary education,
elememntary education is concerned, the
schools are to be strengthened through the
Operation Blackboard. In a school where
there is no teacher, there will be at least one
teacher. Where there is one teacher, there will
be two teachers. They will look after. You
will try to strengthen elementary education.
For adult education there is another body. My
question 1is, there is 50-per cent drop-out
between class 1 to class five. These have to
be looked after. Who will be looking after
them, whether the classes have to be held—
please, for heaven's sake...

SHRI P. V. NARASIMHA RAO: I
understand your question. The answer is very
obvious.

PROF. C. LAKSHMANNA: Whether the
classes will have to be held in the evening or
the classes will have to be held during the
working hours, that has to be decided. I am
not worried about it. But who will he the
teachers? Who will be engaged in this task?
Have you identified this process?

SHRI P. V. NARASIMHA RAO This
is what I am saying. ft could be a
teacher, it could be a non-teacher also,
who is not in the formal net. This is
what I am saying. We will keep it flexi
ble. If a teacher is prepared to take
over that responsibility and we are satis
fied that he will do it. we will ask him to
do it because it is easier for him to han
dle both. This is a matter of pragma
tism. We cannot be absolutely rigid
about these things. We have teachers
and teachers. If a teacher is prepared to do it.
certainly, we would like to encourage him.
But the point is, we are
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not going to load this on the
eompulsorily.  This is the point

SHRI V. NARAYANASAMY: What is
the alternative for the drop-outs? ({Inter-
ruptions)

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): See, this is half-an-hour discussion,
It is now going like a Question Hour. Now.
please go ahead with your aneswer.

SHRI P. V. NARASIMHA RAO: When
you completely activate voluntary
organisations, when you have proper training
facilities on the non-formal side also, ensuring
proper supervision on the instructors, I am
quite sure that the non-formal system will also
work as satisfactorily as the formal system.
But, as I have been saying all the time, non-
formal system is a new system which has to
be carried on with certain amount of
experimentation and innovation. I have no
other way of giving you a cut and dry final
blueprint of the non-formal eduaction. It may
have to vary from area to area and place to
place depending on the conditions obtaining
there. All these things will have to be gone
into. We will have to be absolutely pragmatic
in non-formal education. In fact, when we
were discussing the new policy, quite a few
hon. Members expressed doubts about the
non-formal education. I had said that I have
really no Anal answer in regard to non-formal
education. I would say tnat the net of non-
formal education is a contracting net, the net
of the formal eduaction is an expanding net. I
am waiting for the time when there will be no
need for a non-formal education svstem at all.
When there is no drop-out, there is no non--
formal education by and largo. This is how we
are looking at these things.

SHRI V. NARAYANASAMY; At this
stage we will be happy. Now, I would like to
know, as Prof. Lakshmanna says what is the
mechanism which is going to see this. Sir. it
is a very important question. The hon.
Minister is evading the answer.

teacher
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): All questions are important but
there is a time limit also.

SHRI P. V. NARASIMHA RAO: The
matter is being worked out depending on the
numbers. I would give one assurance here that
if there is any need for augmenting the
mechanism-that will be done. Non-formal
education will not be allowed to suffer as a
result of the deficiencies either at the
supervisory level or at the managerial level .If
this assurance is taken note of I do not think
there is any further need for explaining these
things. I will certainly be able to take
Members into confidence. As I said I hope to
place before the mid-ession Consultative
Committee meeting the entire blue-print of
non-formal eductaion as it is emerging. Now,
since it is emerging, it will not be possible for
me to make any final statement at this stage.
This is what I would say. Sir, I think I have
covered the ground.

SHRI P. V. NARASIMHA RAO: I have
already committed to come with all the figures
in a final form, maybe in a month's time i.e.
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by the end of the year. The preliminary work
that had to be taken this year will not be
needed to be repeated next year. The hon.
Members will appreciate that on the basis of
this we will be able to
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do things much quicker or to advance all
these stages from next year. This is what I am
hoping because that is the normal thing. If we
do the work properly in the first year, it will
not have to be repeated. On the non-formal
side, I am quite sure that I have no been able
to give all the answers that are needed
because as I said they are being worked out.
Now hon. Members will have to bear with me
until such time as I may be able to come with
more facts and I would certainly request the
Members when they get a fuller picture —>
there will be never a complete picture— a
fuller picture to comment on it, to let me
know how they find it. I may also consult
other educationists in the country on the non-
formal side. I have never beet dogmatic. |
have always been saying that this is an
uncharted area. I entirely agree that I do not
have all the answers particularly on the non-
formal side.

SHRI NIRMAL CHATTERIJEE; Non-
formal on non-formal.

SHRI P. V. NARASIMHA RAO: Well, I
am non-formal. I am non-formal on the
formal side. I have never been rigid or formal
or anything.

THE VICE-CHAIRMAN (SHRI1 JAGESH
DESAI): He has an open mind.
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SHRI V. NARAYANASAMY: The Mi-
nister has not committed on this.

SHRI P. V. NARASIMHA RAO: I have
not committed on this because, I am not in a
position to commit. I have to convince myself
that the programme as has been finalised is
going to work. Now, I have not come to that
stage. It will take a few more weeks. After
that 1 will come either to the House at the
proper time or to the consultative committee
or in any other forum. Even I could write
individually to Members saying that this is
what we are thinking— how about it—please
tell us what we should do or where you think
it is going wrong?

SHRI V. NARAYANASAMY: The House
may be informed.

SHRI P. V. NARASIMHA RAO: I am
prepared to do that. So, thank you
Sir.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Now, the House stands adjourned
and again will meet tomorrow, Thursday, the
3rd December, 1987 at 11.00 A.M.

The House then adjourned at
seventeen minutes past eight of the
clock, till eleven of the clock, on
Thursday, the 3rd December, 1987.



